
RAJASTTIA]I IIIGH COURT, JODHPIJR

NOTITICATION

No.Esn.(RJS)/7912020 Dated:-29. I 0.2020

Determination of 89 vacancies in Civil Judgc Cadre for thc year 2020 (upto
December, 2020) pursuant to Rule 7 rcadwith ScheduleJll of the Rajasthan Judicial
Service Rules, 2010 was made vidc Notification No.Estt./RI5/06/2020 dated
15.01.2020. Consequent upon amendment in rule l0 of RIS [(ules, 20t0, fiesh
bifurcation of89 vacancics has been made in the following manncr:-

Notes:-
* Reservation of vacancics for women candidates has been providcd 30 04, catcgory
wise, out ofwhich one third shall be lor r.r'idows and divorced women candidatcs in
the ratio of 80:20andwould begovemedby Rule l0(3) of thc Rulcs, 2010.
*+ The horizontal reservation to the persons with Benchmark Disabilities shall bc
according to the Circular No.7(2)KarmiUK-212019 daled 29.08.2019 issued by the
Govemment ofRajasthan or as amendcd from time to time.
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